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DELHI INTERNATIONAL ARBITRATION CENTRE (DIAC)
HIGH COURT OF DELHI: NEW DELHI1
(DIAC Secretariat)
Dated: 12.11.2018

This is in continuation to earlier notice dated 30.10.2018.

On the basis of the Personal Interviews, following is the list of further three

candidates (Sr. No. 1 to 3), who have been selected for the posts of Counsels in

Advisory Counsel on contract basis, initially for a period of one year, on the
establishment of Delhi International Arbitration Centre (DIAC). Further seven

candidates (Sr. No. 4 to 10) are kept in waiting panel.

1 Ms. Sakshi Bhayana D/4337/2015 | Selected
2 Mr. Archit Vashistha [3/3901/2015 | Selected
3 Ms. Ateka Khan D/4013/2015 | Selected
4 Mr. Harshit Gupta D/1887/2015 | Waiting
5 Mr. Vineet Pandey UP/9266/15 Waiting
6 Ms. Malvika Bhardwaj D/4265/2014 | Waiting
7 Mr. Rahul Singhal D/1090/2015 | Waiting
8 Ms. Monika £/3797/2012 | Waiting
9 Ms. Nandini Tiwari R/2068/2013 | Waiting
10 | Ms. Priva Narang D/3745/2012 | Waiting

Selected candidates are hereby informed that the offer of appointment to the

above-noted candidates will be issued shortly.

The panel of candidates from Sr. Nos. 4 to 10 as noted above will be valid for one
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(DJS)
Addl. Coordinator
Delhi International Arbitration Centre (DIAC)

year from the date of issue of this notice.




